THE HIGH COURT OF MEGHALAYA
AT SHILLONG

No. HCM.II/51/2015-Estt/ Dated Shillong, the ___ May, 2016

NOTICE INVITING QUOTATIONS

Sealed Quotations affixing non-refundable Court Fee stamp of ¥ 100/- (Rupees one
hundred only) are invited from intending firms (Govt. registered) for supply of the following
items for the purpose of furnishing of the Judges’ Bungalows (Rockside, Tapovan & New Judges’

Bungalow):-

(1) King-size bed — 4 nos. (2) Single bed —4 nos. (3) Carpet —4 nos. (4) Table lamp
—8nos. (5)Bedcover—16 nos. (6)Bed sheet—16 nos. (7) Mattress — 4 nos. for king-‘
size bed and 4 nos. for single bed. (8) Pillow — 16 nos. (9) Pillow cover — 32 nos. (10)
Cupboard — 8 nos. (11) Flower vase — 32 nos. (12) Clock — 10 nos. (13) Area rug —
1000 sq. ft. (14) Sofa set (5-seater) with centre table — 4 sets. (15) Dressing table — 8
nos. (16) Side tables —8 nos. (17) Quilt — 8 nos.

Interested firms may kindly take note that the number of such items given above are of

approximation and thus, may slightly vary afterwards.

The Quotations along with catalogue in sealed cover addressed to REGISTRAR GENERAL,
High Court of Meghalaya, Shillong - 793001 superscripting thereon “Supply of items for the
purpose of furnishing of the Judges’ Bungalows (Rockside, Tapovan & New Judges’ Bungalow)”
must reach the office of the undersigned by 1.00 PM on or before 10" May, 2016 and the
Quotations will be opened at 2.00 P.M. on the same day in the Office Chamber of the Registrar

General.

Selected firm will have to furnish the said Bungalows within seven days from the date of

/

REGISTRAR GENERAL

Memo No. HCM 11/51/2015-Estt/1348-A Dated Shillong, the 2™ May, 2016
Copy to:

1. The Editor, The Shillong Times, Shillong;

receipt of work order.

2. The Editor, Mawphor, Mawkhar, Shillong — 2;
for publishing in their respective newspapers. Bills in triplicate may be submitted to this
Registry for payment.

3¢ The System Analyst for uploading in the Official Website.
4. Office Notice board.

5. Accounts Section. L/W‘ P .

6. Office File. REGISTRAR GENERAL




